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Sl. No. Details of Claimant Details of claim received Details of claim admitted
Department Government | Date of receipt | Amount claimed | Amount of | Nature of claim Amount Amount |Whether{ %of | Amountof |Amount of any|Amount of claim| Al f
. N of claim| Amount of | Remarks, if al

claim covered by | covered | related | voting | contingent | mutual dues, | not admitted |claim under W

admitted security by party? | sharein claim that may be verification

interest guarantee CoC, if set-off
applicabl
e
0 0 i 0 0 0.00 0.00 0.00 0.00 o0 000 % 5
0 TOTAL 0.00 0.00 0.00 0.00 0.00 000 500 oo 0'2(0’




